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To,

The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001.

Sub: Regarding submission of compliance report of Hon’ble, New Delhi order dated
03.03.2020 in O.A. No. 989/2018 Shivansh Pandey Vs. State of UP.

Kindly refer the subject mentioned above. In compliance of order dated 03.03.2020

the compliance report is enclosed herewith for your kind perusal and further necessary
action.

Sincerely Yours,
Enclosures: As above ﬁl/"
(N.K. Chauhan)

Chief Environment Officer

(Circle-6)
Copy to: Following for information and further necessary action.

Shri Pradeep Misra Advocate, Supreme Court, B-235,Sector-XIX, Noida, District-
GB Nagar, 201301.

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.com - Web Site: www.uppeb.com
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Compliance report of order dated 03.03.2020 assed by Hon’ble NGT, New

Delhi in OA no. 989/2018 Shivansh Pandey Vs. State of Uttar Pradesh.

That the relevant portion of the Hon’ble NGT, New Delhi order in OA no. 989/2018 is
as follows.

e Let further necessary action be taken in the matter and a further status report
as on 30.06.2020 filed before the next date by e-mail at judicial-ngt@gov.in.

A copy of this order be sent to CPCB and State PCBs/PCCs by email.

List for further consideration on 15.07.2020............... 2,

1. That in compliance of order dated 03.03.2020, inspection of Railway Goods Siding,
Faizabad was made by RO, Ayodhya on dated 26.06.2020. At the time of
inspection Sri O.P. Pandey, Chief Goods Superintendent, Northern Railway,
Ayodhya was present as representative of Railway. Detail inspection report is as
given below.

2. That the O.A. No. 989/2018 is related to pollution at and around Railway Goods
Siding, Faizabad. In the course of loading and unloading of cement, fertilizaer,
grains and other bagged commodities on trucks from Railway Wagon which
causes air pollution and ultimately causing respiratory problems to the habitants of
nearby residential area mainly Neel Vihar colony, Ramnagar, Faizabad which is
situated after the Southern Boundary Wall of Railway Goods Siding, Faizabad.

3. That the Railway Goods Siding No. 10 is situated in the North Direction of Neel
Vihar Colony, Ramnagar, Faizabad at a distance of approximately 30-50 meters.
Railway Siding No. 10 is nearest to the Neel Vihar Colony. Any shed has not been
made by Railways. Loading and Unloading of Cement, Fertilizer, Grains and other
bagged commodities are made in open to sky. For the movement of trucks pucca
road has not been made by Railways towards Railway Siding No. 10. Neel Vihar
Colony is a residential colony of Nagar Nigam, Ayodhya.

4. That at time of inspection it was found that Railway has installed a display board
near Railway Goods Siding, Faizabad for making aware to general public and
workers for the control of air pollution arising from the loading and unloading of
Goods such as cement, fertilizer, grains and other bagged commodities.
Photograph of display board is annexed as annxure-01.

S. That the during inspection it was found that height of Southern Boundary Wall has

been raised up to approximately 10 feet from ground level with the help of G.I.
sheets. Photograph annexed as annxure-02,
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10.

11.

12.

- That the plantation in the width of approximately 3-5 meters has been made along

the Southern Boundary Wall of Railway Goods Siding. Approximately 125-150
plants have been planted. Photograph annexed as annxure-03.

. That the any permanent arrangement has not been made for sprinkling of water on

the Railway Goods Siding No. 10.

. That the any Covered/Open shed has not been made by Railways for Railway

Siding No. 10. Pucca road for the movement of trucks on Railway Siding No. 10
has not been made by Railway.

That the arrangement made by Railways for control of air pollution at Railway
Goods Siding, Faizabad is not sufficient for controlling the air pollution arising due
to loading and unloading of commodities and movement of vehicles. Arrangement
made by Railways for mitigation of fugitive emission generated from
loading/unloading of commodities and movement of vehicles is not technically
adequate. For control of fugitive emission from loading and unloading of
commodities covered shed with central ducting system equipped with bag filter and
a stack of suitable height is required. Fugitive emission escaped from the said air
pollution control arrangement may be mitigated from permanent sprinkling
arrangement which shall be installed near the boundary wall located towards Neel

Vihar Colony.

That the previously ambient air quality near Railways Goods Siding, Faizabad was
monitored by Regional Office Laboratory on dated. 31.05.2019. As per monitoring
report value of R.S.P.M. was found 590.23microgram/m?® which is beyond the
stipulated Norms. Copy of monitoring report dated. 31.05.2019 is annexed as

annexure-04,

That the ambient air quality near Railway Goods Siding Faizabad was monitored
by Regional Office on dated 20.05.2020 As per monitoring report value of
R.S.P.M. was found 537.53 microgram/m® which is beyond the stipulated Norms.
Copy of monitoring report dated. 20.05.2020 is annexed as annexure-05.

That the any information regarding deposition of Environmental Compensation Rs.
91.2 lacs has not been made available to this office by Railways. Letter has been
issued by UPPCB dated 10.09.2019, 23.10.2019, 25.11.2019, 09.01.2020 and
28.02.2020 to District Magistrate, Ayodhya for recovery of E.C. amount Rs. 91.2
lacs as land revenue from Railway Goods Siding, Faizabad. Information regarding
recovery of E.C. amount from Railways Goods Siding, Faizabad is still awaited
from District Administration, Ayodhya. Copy of letter dated. 10.09.2019,
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13.

14.

15.

23.10.2019, 25.11.2019, 09.01.2020 and 28.02.2020 are annexed as annexure-
06.

That the as per office records Railways Goods Siding, Faizabad has not applied

for obtaining consent to operate under section 21/22 of Air (Prevention of Control
of Pollution), Act 1981 and its amendments.

That the as per office records Railways Goods Siding, Faizabad has not applied

for obtaining consent to operate under section 25/26 of Water (Prevention of
Control of Pollution), Act 1974 and its amendments.

That the during inspection, visit of Neel Vihar Colony, Ramnagar, Faizabad was
also made. During visit resident of Neel Vihar Colony told that problems of air
pollution from Railway Goods Siding, Faizabad is still persisting. Arrangement

made by Railways is of no use. Written Statement of resident of Neel Vihar
Colony, Ramnagar, Faizabad is annexed as annexure-07.

During inspection it was found permanent water sprinkling arrangement was not
made on site. Pucca road was not made for movement of heavy vehicles. The ambient air
quality report date- 20.05.2020 indicates that arrangement by railway is not sufficient to
mitigate air pollution because value of R.S.P.M. is beyond the stipulated Norms.

“Teoh. Comeldaf—
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Annrue. oY
REGIONAL OFFICE

U.P. POLLUTION CONTROL BOARD
AYODIIYA

AMBIENT ATR QUALITY MONITORING
DATA SHEET FOR PRATICULATE MATTER (Size less then 10 um) or PM,,

Name of Industry & Place -
Date of Monitring

Sample Cllected By

House of Sri R.N. Pandey, Neel Bihar Colony, Ram Nagar Colony, Ayodhya
- 31.05.2019

Rajendra Chaubey (S.A.), Ajay Singh (L.A.) & Vinod Kumar (L.A.)

Time : 10:30 - 18:30
Total Monitoring Duration Time 480 Minuts
Filter Paper No. -
Hourly -Flow Rate (m’lminute) 1.22
1.13
Average Flow Rate (m3lminute) 1.17
Total operation Time (Minutes) 350
Initial Weight of Filter Paper (gms.) 3.2532
Final Weight of Filter Paper (gms.) 3.4949
Dust Contents (gms.) 0.2417
Total Volume of Air Sampled (m>) 409.5
Concentration of RSPM (ug/m>): 590.23
24 Hourly Average PM,, (uglms): -
Remarks : Light Rainy Wheather Stundared = 100 ugnl;'
Electricity cut-off 2:10 hours
in period of monitoring

<Ll
~ Jrssar WRER
\ d\",}
@‘C‘&(Scietific Assistant) :

(Regional Officer)
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_— REGIONAL OFFICF, e
e U.P. POLLUTION CONTROL BOARD
(KXY - AYODHYA -

: .;\hlBlEN'I‘ AIR QUALITY MONITORING
DATA SHEET FOR PRATICULATE

MATTER (Size less then 10 um) or PM,,
. Name of Industry & Plﬁce -
Date of Monitring

House of Sri R.N. Pandey,
- Sample Cllected By

Neel Bihar Colony, Ram Nagar Colony, Ayodhya
= °20.05.2020 ‘ .
Vinay Kumar (S.A)) & Ajay Singh (L.AD

-

Time - . 10:30 - 18:30
-|Total Monitoring Duration Time 480 Minuts
. |Filter Paper No. . s )
Hourly Flow Rate (m’lminutc) :?i
.~ |Average Flow Rate (mJlminute) - _1.18
Tortal operation Time (Minutes) . 380
Initial Weight of Filter Paper (gms.) : ~_3.2616
. |Final Weight of Filter Paper (gms.) 3.4729
~ .|Dust Contents (gms.) : 0.2413
Tortal Volume of Air Sampled (m”) - 4484
Concentration of RSPM (ug{ms): 537.53
{24 Hourly Average PM,, (ug/m’): . -
, Remarks-: Light Rainy Wheather

Standared :- 100 ug/m?>

Electricity cut-off 1:40 hours
in period of monitoring

S D”‘ o ey ./{mui NeWd,
"’"'_'-‘9 (Scietific As . ) . :

sistant) ) (ilegional Officer)
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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. 1}0%%%5’.:?%/0-6 /('f} %@L‘)ae;}r 1Ffbé;r)/%] ﬂz/z'}&e Date.%ﬁ:"/pw

#w TToG oo g@HYT

Jar # g7 grer
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|
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Phone: 2720831, 2720828, 2720691
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STERE—1
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UTTAR PRADESH POLLUTION CONTROL BOARD

§

|/ar ¥,
INEUEEIE
arareaT |

v wENT geoshodlo, 7 fResh gRT_3i)ogo wWwAr 989 /2018 Rarw urodd a@m Ve i
oo H qiRT amaer 297 29.08.2019 UF 11.10.2019 & IHUTAT & w¥a~e ¥ |

HqEIgY,

) azqm_a'cr\?rafr fRygs s wafea @& UAied I 41570 /I1—6 / A10—344 / BHSI0 /2019
fR=Tics 19.00.2019 TG w= 42878 /W1—6 /H10—344 /2019 TR 23.10.2019 T HTH TV HRA &1 F<
B, s gRT YT AT B$urers, sHue—IraeEdT @ e Rt gafaveig afegf s==ifr o
91,20000/ — (0 SFITAY TR, T BGR HATH) BY Y—ITored &) HIRT It w1 BT R fhar mar &av|
3MaR AEEI gHosTodlo, | faeell BT Sad 310T0 WRET 989 /2018 REAMT Uvey 99 R AP
godio ¥ UTRT 39T fa=ie 11.10.2019 & T 7 fFr=aq 8—

L A Apart from not following the requirement of taking requisite consents, the Railway
Administration at Faizabad is not following the measures to be adopted at loading/unloading points. It
can be inferred that at other locations of railway sidings and good sheds, there may be similar situation.
This needs to be checked by an appropriate mechanism to be evolved by the Railway Board. The
Additional DRM (Operations) Lucknow present before this Tribunal has made a statement that
necessary steps for enforcing the law and necessary safeguards will now be taken within one month. The
officer may take the steps and file his report before this Tribunal and also before the Railway Board.
The Railway Board may compile appropriate information with regard to other such locations and furnish
a comprehensive report. The Railway Board may depute a suitable senior officer with the compliance

kLl

reporton the next date. ......
In the meanwhile, the SPCB may take steps for recovery of the assessed compensation and for

enforcing the law, including prosecution.
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010 q ﬁ@’g_‘)
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764

Email: info@uppcb.com - Web Site: www.uppcb.com
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qiRa a2l f=1i® 20082019 Ud 11.102019 & IUTe & W= ¥ |

ey,
HIOT SWET fQAygs 36 sEiad @ 9Aie 7™ 41570 /&—6 / 10—344 / BSI10 /2019
T 19.09.2019 &1 €EH TEUT B BT T B, oD R YT AERET HoEE. SIE—arEr @
e tRIfRa gafarefia afagif a==ifRT wo 91,20000 /— (F0 AT oRE, 9 TR AIH) @ -]
ﬁ%ﬁﬁa@aﬂ%mwmwmlm'mwoﬁoﬁo,#ﬁﬁﬁmw@oqom
989 /2018 fRrar=r vy ¥ Ve IifE Jodo #H urlka arder f2Aie 11.10.2019 @ FHTA A A -
 reeeeaen Apart from not following the requirement of taking requisite consents, the Railway
Administration at Faizabad is not following the measures to be adopted at loading/unloading points. It can
be inferred that at other locations of railway sidings and good sheds, there may be similar situation. This
needs to be checked by an appropriate mechanism to be evolved by the Railway Board. The Additional
DRM (Operations) Lucknow present before this Tribunal has made a statement that necessary steps for
enforcing the law and necessary safeguards will now be taken within one month. The officer may take the
steps and file his report before this Tribunal and also before the Railway Board. The Railway Board may
compile appropriate information with regard to other such locations and furnish a comprehensive report.
The Railway Board may depute a suitable senior officer with the compliance report on the next date. ...... &
In the meanwhile, the SPCB may take steps for recovery of the assessed compensation and for
enforcing the law, including prosecution. !
m:ﬁwﬁq@mwﬁg&wﬁp:a@a%%ﬁmﬁ%#%m,w:&ﬁw%
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Ref.

Jar #,

fwm: WA geoshodo, = feel gr slogo HwAw 989 /2018
ﬁmﬂamﬁﬂiﬁzanazoma}ma‘»wﬂ
HaRRA

mmwéﬁsﬁtﬁqoﬂm

mmﬁmmﬁuméﬁaﬁoﬁomgag/zomﬁmmmmm
a3ifs goio A wika anaw f&=i®  29.08.2019 & g 3t e T—

Eesens e The report of the SPCB was considered vide order dated 27.05.2019 to the effect that
SPCB had issued directions to the Railways to construc

t a covered shed and to undertake sprinkling of
water to contain the air pollution, apart from adopting suitable safety norms in the course of
loading/unloading. The SPCB was also directed to rec

over compensation on ‘Polluter Pays’ principle.
Railway Board was required to apprise this Tribunal of the action taken within one month. SPCB has

reported that compensation has been assessed. The same may be recovered in accordance with law...... >
m:r-fhuaﬁﬁwmmﬁaaﬁmﬁ#ﬁﬁzgnazmgﬁwm@ﬁnﬂ%ﬁaﬁmﬁraﬁﬁmﬂ
mﬁ@ﬁéﬁmﬁmmw%lwmmqﬁamaﬁmnﬁw%l_
' m%mﬁmm%ﬁ?mmmmmﬁamw29.08.2019-4%
ﬁ%aﬂm%ﬂ,mm,qum%mzﬁémﬁuiﬁaaﬁﬁmmﬁ
g 9155000 /— (WO FFIY W=, 9 FEIR

A=) @S @ WAl [EAT 701502010002104 AETHE AL
wre AT g, 0570150 F ST I &g 5@ THETEE B TAE A 39465 / /T /H0—344 /19 =i 31.

072019 Td UFi® YA 41011/ I1—6 /¥10—344 /2019 frelics 06.09.2019 BRI T IENEH /AT NP,
¥ e BoElg, W@Waﬁﬁéﬁﬂ%ﬂ(ﬁﬁﬁﬁﬁﬂﬂﬂﬁﬂﬁﬁé
m/wm,mwm.wmmmmmﬁﬁmaﬁéﬁ
o AE WS T B .

fofaa gafareia sfigit s==1f¥r wo 91,20000/— (F0 TEFY ", d TR A1) B —RToIT Y

ﬁ%a@mﬁmmﬁ,ﬁmﬁwmmqﬁﬁmm29.032019$r:ﬂ§crm=f
gffeea fear < | |

mmﬁwﬁﬁﬁmmmﬁmmﬁﬁﬁﬁﬁ11.10.2019&#1?1113%1

Herrea — gAaRk | ’

\ T N—

= —
‘_(all}’\lq IREIRY
gfafafa —

|

1.Wﬁw,m§aﬁ.maﬁwwmm il

2_mmﬁ,qonou§wﬁﬁawa\é,mwﬁwﬁé¥r T g & e e
doTErE, SHIE—3AEl faoe sItRIfE gatareia afagfRt @6 ==t agen e,
ardEaT | WE B AALAD DS B | ad =9 '

‘ 4 P o N
RN T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010 YIS
- \k\ Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
9o Email: info@uppcb.com - Web Site: www.uppcb.com

Scanned with CamScanner



Avn XYue,

f(}“ﬂ? 26,06 2026

- gar

SERE T E?WET TR, o
5%4:%,— R e5ar] sk
SRR STITET (30 G

ST Fo3 momz:v o . ZTE105) T 33 &

Yy et
4 F;;T‘Wamqﬁﬁ}

ey,
IUCITd R et 3 mwm
i;” ¢ il e ETTBP l%‘g(?wf/:z’{.
HoerT ared a—r—r@—@ﬁma-w%n%;—
AHBL%“J €I cICH f\_-—ﬁ‘? gf ‘?J—r“-r_—‘ G\?lncn\-] a%r 3;%

ﬁ”’» W ST o W o =y & sy

ool 2
I’WW?W%@TCN@T) S off Sary
~T=THA "?7'38‘% &‘@‘S{ﬁ@m
; e T Q wrg Yeer swesrg
ety '}‘ﬂﬁf%)fawr 5 37.&9_ e Okg
Al S e sumr R e
SN on @Y o = hY CTITTAR? I

Scanned with CamScanner



R ASiN]

?7‘37"3’1" TZWF‘ as

Y erar &
AU Fdard) owaa-

- W@@H@Z\TW/E—W@?‘

A Zrarsy

‘?’*""":é)& ‘ﬂ%‘ﬂ or] ST

C’QF ETEnT e w-:,c} r‘;-h
Sk “%Pf A 1 DresaT

ﬁ‘ hil(‘];(;
& oo iﬁf’%

}'TCP_ET EHTEL %}LTTQ) I(;F NooFET
W?% 27 QE—T%(C

W FerA Y 7%
%ﬁ 2L&=T] @Qﬂaf’ff

FT OIS o

<A &
P T e e e AW

i 162

q ) 2 ey pHILYT) Veers Ay 2
/ R “LCS[/\_

@) Yoags\

@)GMW&EV O \fcpb'tat

C5) /\/céLC/zzanu,m

(& o

@ -

(&) “):)4“3*‘

(1 &) 2w , .
\’(\)/MSQH\I\ D(/(('Q,’C;/g._»

N
2 Y

Scanned with CamScanner



[ &% c-/
(1 %;?1'9) N/%%’

(2 25 y&us 5 Ea5
) =0 gy

([49 ad 7R

Iy wew

(10 Y

% -
/71 ar T
Ve ot i ( &l eroy (/]7
Y BT A St
Lo — 2PAF IR S
- QAIE A~ aieae
23 - ZETIIGP

=B 2ZTF Aol 175
b G

Scanned with CamScanner



